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SHRI SUBRAMANIAN SWAMY : I am
only requesting you to be more generous
about intrruptions.

MOTION OF THANKS ON THE PRESI-
DENTS ADDRESS—contd.

DR. R. K. CHAKRABARTI (West
Bengal): While thanking for the Presidential
Address, I want to state that it contains many
vital points both on the economic side and
also on other spheres of activity, external
and internal.

I would like to draw the attention of the
House specifically to three or four aspects of
the President's Address. On page 5 of the
Address, in para 17, the President has said:

"I appeal to all sections of the people to
ponder seriously over these fundamental
issues, offer positive and constructive
suggestions and criticisms and co-operate
with the Government in working out
national solutions".

On this issue, I would like to draw the
attenion of the House to para 12 on page 4 of
the Address wherein the President has said:

"Govrnment will continue to give a place
of importance to science and technology as
instruments of economic advancement".

As you know, Sir, we have discussed on
the floor of this House about the role of
science and technology and I have also many
times told that it is no use simply praising the
scientific and the technological people or the
professional people. In my opinion,' Sir,
unless and until the scientists or the
technologists or the professional people get
their due share in the policy-making body or
the decision-making body, 1 do not think any
progress in this respect can take place. Last
month, Sir, one of my students in
Bhubaneswar said, on this question, in front
of a large gathering of engineers:  "When
we talk
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about the administrative responsibility of the
professional people, we are always told that
the professional people should not go into the
administration and should not confine
themselves to the desks alone, but they should
work in the fields". He told nice story in this
connection. There were some blind people at
one time and they were asked to identify or
describe an elephant. One blind man touched
the trunk of the elephant and said that it was
like the snake. Another blind man touched the
leg of the elephant and said that it was a pillar
and so on. My student also was similarly
asked: "what is this administration?" My
student also said that it is like the elephant
which those blind men tried to describe. After
all, what is this administration? Do you think
that the Chief Engineer in any State Govern-
ment in India is not doing any administrative
work at all? Do you think that a
Superintending Engineer in any State Gov
eminent is not performing any adminis-traivte
job at all? After all, what is this administrative
duty? Sir, it is a pity thai even the Chief
Engineer in a State Government, when he has
to come to these Bhavans, he has to take the
permission of the Under Secretary in the PW
Ministry. In this type of a humiliating atmos-
phere, it is very difficult for any dignified
professional people to work. Sir, just now we
had a lengthy discussion on the strike by the
jute workers and on the strikes by the trade
unions in general. We have talked about the
formation of unions and we know how the
trade unions work in our country. In my
opinion, Sir, the greatest trade union in the
world is our IAS trade union, the bureaucratic
trade union. It is such a trade union that its
members do not like their brother employees
to enter or go up in their service properly. For
example, there is the Central Secretariat
Service known as the CSS. I know of many
cases in which persons of the CSS have come
up to the standard or to the Level of Under
Secretary or Deputy Secretary. But this IAS
coterie tries to push these CSS men out of the
Ministry and shove them of to some far off
place under he pretext of sending them in
depu-
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other pretext. There may be many vacancies in
the Ministry itself where these people are
working as aUnder Secretaries or Deputy
Secretaries. But these IAS people do not want
to see the people of the CSS, which is a part of
their service, come up to the level of Joint
Secretary or Additional Secretary in any of the
Ministries and this is how they are working.

Sir, you will also find another interesting
thing. A story appeared in "The Hindustan
Times" on 23-12-74 which was about the
Bhilai Steel Plant. All of us know that the
Bhilai steel plant was inaugurated in October
1958, about seventeen years ago. The caption
in the paper is this: "where are those people
today ?". There was a photograph taken at the
time of the opening ceremony of this steel
plant.

In these photographs there were pictures of]
certain engineers both from our country and
from the USSR. Sir. in that photograph there
was one Mr. V. E. Dymshits, then Soviet
Chief Engineer in Bhilai. Today he is the
Deputy Prime Minister of the USSR. On the
same platform, his counterpart, Mr. K. N.
Subbaraman, is also in the picture. Mr.
Subbaraman is today dealing in plastic bags
for a living. There was only one Indian
generalist in the picture, Mr. N. C. Srivastava,
ICS. At the time of the picture, Mr. Srivastava
was General Manager of Bhilai. He went on to
become Director-General of Posts and
Telegraphs and a Secretary to the
Government. He is today a Director of the
Asian Development Bank in Manila. But what
happened to other engineers who were also in
the picture? If you look into all these facts and
figures, you will find that discontent in the
professional cadre is growing at an alarming
rated. Sir, I may tell you that in the near
future, not far off, these professional people,
all the engineers, whether they are in Slate
Govenments or in the public sector or in the
private sector, doctors who are associated with
the IMA, engineers who are  members
of
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Institution of Engineers (India) are going to
combine, and this combined strength is going
to tackle this affair. They are not going to
tolerate this situation for a long time to come.
Sir, we will have to be cautious and there will
have to be a change in the policy, the
administrative policy, of the Government.
They must look into it in proper perspective. It
is no use making one or two engineers as
Secretaries here and there. It is entirely a
question of dealing with the problem, dealing
with decision making and implementation. We
have no grudge against those people so long as
the generalists confine themselves to matters
like land revenue, law and order problems and
other related matters. But we demand that in
professional fields, whether it is economic
production or engineering or technology, all
throughout, from top to bottom in the decision
making process these people must be given
their due places. It is not a question of asking
for pay parity with the IAS people. The IAS
people may draw a salary of Rs. 3000; we
have no grudge. It is not the question whether
the Chief Engineer is getting Rs. 2000. The
basic problem is whether the professional
people will be given their due status and
position and respect in policy making and
decision making process, or not.

Coming to the second point, this Is also
coveted in the President's Address at page 5,
para 16. It says:

"As regards education also, Government
has worked out programmes for reform of
the examination system, vo-cationalisation
of secondry education,. .".

We see that for the last 25 years, Education
has got the lowest priority in this country. We
have priority for irrigation We have priority
for power. We have priority for coal or
energy. We have priority for road
development, and so on. These are priorities,
no doubt. But there is no priority for education
in this country. As you know, just at the
moment, the pay scales which have been
announced only for the College and
University teachers in
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the other House by the Education Minister—
these are not being implemented in any of the
States so far. The whole teaching community
is on war path today. You will probably be
aware of the fact that they are going to stage a
demonstration on the 24th of this month. If
this is the way the teachers have to come
down in streets, you may well imagine what
will happen to the students and the student
community and these students when they
come to a position at a later stage and how
they will act.

Sir, in this connection I would like to relate
a sad story. Last month I met one of the top
officers, who is an IAS, in the Finance
Ministry. Casually we were discussing about
the pay scales of teachers. And he passed a
sarcastic remark. He said, "Do you think that
a Lecturer in Sanskrit in a certain college in
Calcutta should get Rs. 700 per month?". He
made a sarcastic remark about them. I asked
him, "Wherefrom did you get your education
? You went through some primary school,
secondary school and college and you were
taught by those teachers who are not getting
an amount which you are paying even to
your Bank clerk today."

How can you pass such a sarcastic remark
after drawing a salary of 3500 rupees ? If this
is the thinking of our bureaucrats, then how
are we going to make any progress at all in
the field of education in this country ?

Regarding industrial development, 1 will
just confine myself to the industrial de-
velopment in my State. I will try to show how
bureaucrats are functioning there. We have an
organisation named Rehabilitation Industries
Corporation (RIC) under the Rehabilitation
Ministry, at Calcutta. It was not an industry at
all. It started as a dole-giving thing. In 1954-
55, suddenly an idea came to the Ministry that
they should give some work to these people.
They opened 36 centres all over the State.
They were producing some cloth, some
canned fruits and leather goods.In 1972,
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the Ministry decided to wind it up. We
protested and said that these 36 units scattered
all over the State cannot be an industry. We
suggested that they should concentrate on one
or two industries. We gave concrete
proposals. We calculated that the cost will be
one crore in 1973, less than one crore in 1974
and it will become viable in 1975. We find
that year after year, the R.I.C. is losing more
than one crore of rupees and the Government
is paying it. They are not considering our
proposal. Already, they have had two
commissions. They have appointed a third
commission. It has not submitted its report as
yet. In the meantime, the Government has lost
3 crores of rupees. This is the way in which
our bureaucrats are working. 1 repeatedly
asked the Minister, the Ministry and the
Secretary concerned to show us the fault in
our project or to give us alternative proposal
which will make this concern viable. I am yet
to get a reply from them.

There is another firm known as Brittania
Engineering Company. This company has
been closed for the last four years. During this
period of four years, four people have
committed suicide and about 15 to 20 people
have died of hunger. 2000 people are working
there. This company is one of the 'inest
companies in the country. They have crores of
rupees worth of machinery. They were
preparing Tea machineries, textile machinery
and road rollers at the time of closure. They
had orders for 10 crores of rupees. The
proprietor took a loan of 5 crores of rupees
from the State Bank for modernisation of the
plant in spite of this, he spent the money in
trade and other consumer goods, etc. Then he
closed it in 1970. We repeatedly requested the
Ministry to make an assessment and to take
over the management as we have done in the
case of Burn, Jessop and others. They took
over one small unit of this company in
Mokameh in Bihar. The 2000 people of this
company were out of employment. We are
behaving like that with our existing industries
and I do not know how we
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are goingto open any bigor small in-
dustry in the State of West Bengal.

Sir. one last point I want to mention. An
alarming news came out in the newspaper that
there is a thinking in some circles that we
should open up our public sector business to
the shareholders. That means, 51 per cent will
be retained by the Government and 49 per
cent will be sold to the public. But, Sir, who
are this public ? And how are they going to
invest their money? You see, Sir, whatever
the public saved, they have already saved in
the nationalised banks, they have already
saved in the L1C. With this money of the L1C
and the nationalised banks, these public sector
undertakings are being run. If we now open
up the doors of 49 per cent to the public, then
these monopolists, this big business or these
blackmarketeers will invest their money in
benami deals and try to control this public
sector business in future. Thank you, Sir.

SHRI S. S. MARISWAMY (Tamil Nadu):
Mr. Deputy Chairman, Sir, we are discussing
the President's Address to the Joint Session.
This is his first Address. I am very sorry to
say that it is a very, very poorly written
speech. It is like a weak soup without salt or
pepper. We could not complete the reading of
the pages because it has got nothing new.
When the President comes to the Joint
Session, he makes some new points whereas
here what we find 's the oft-repeated points
hat are mouthed by the ordinary Congress
people, and the same thing is reflected in the
President's Address. It is a very unfortunate
thing, Sir.

I am very sorry that I miss my friend, Mr.
Bhupesh Gupta here. As a matter of fact, I
wanted him to be here and I also indicated to
him that I would speak on what he spoke
yesterday. Sir, yesterday, he began his speech
in a very slow manner. In three minutes' time,
it developed into a crescendo and when he
started attack in JP and other rightist reaction
on this side, he was at his peak. I was really
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sad when I found the gullible Congress
Members on the other side started thumping
the tables repeatedly to Mr. Bhupesh Gupta. 1
wonder whether they were aware what they
were doing. Mr. Bhupesh Gupta spoke very
elopquently about fascism. And he said, and [
quote:

"l read every book on fascism or
connected with the rise of fascism avail-
able' in the British Museum. I can tell you,
whether in Germany or Spain, when
fascism began to advance and engulfed
those countries, always there was a cry of
anti Communism, etc. etc."

An then, Sir, he started attacking Hitler.
Then he compared some of the leaders of the
opposite side that they are behaving like
Hitler. Sir, when he had developed this hatred
towards Hitler, is still a mystery to me. You
might have read the Communist literature and
also the Fascist literature—even though I had
not gone as a student to England and hid spent
my time in the British Museum, I had gone
there as an ordinary citizen and it does not
require for me or anybody to go to London to
study facist literature which we can read in
our own library or in any other library in a
village or a hamlet. But he was speaking so
high about his association with England and
his reading habits in the British Museum. But,
Sir, I have also read a little about Fascism and
also the Soviet attitude towards Fascism.
When Hitler emerged in Germany—and this
fact was conveniently forgotten yesterday—
the Russian Communists welcomed him. They
applauded him. They wanted Hitler to become
more powerful because it suited their
convenience. Sir, I just read a portion:

"In the present stage of development of
German Revolution, Hitler is indisputably
our ally."

The Stalin-Hitler Pact of 1938 was hailed by
the Communist world, including the
Communist Party of India. The imperialist
War began soon after the Pact was signed and
I do not go into that Pact now. So, when
Hitler emerged from a very humble
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beginning and when he became the dictator,
Soviet Russia welcomed his coming into
power and extended full support and came to
an understanding with them. And the Pact was
signed in 1938. All the Communist world
including the CPI has hailed that agreement.

Later on, the things took a different turn. I
will come to that point a little later.

[The Vice-Chairman (Shri V. B. RAJU)
in the Chair.]

But, yesterday, Mr. Bhupesh Gupta spoke as
if he was and as if the Communist Party was
opposed to Hitler from the very beginning. It
is a travesty of truth and it is a distortion of
history. He had taken it for granted that
everybody is blissfully ignorant as he finds a
number of people on the other side. But, we
also are equally informed, Sir.

Then, he started praising Panditji. I do not
konw what inspired him. He went to
Himalayan heights when he started saying that
he found fault with Sardar Vallabhbhai Patel,
that all the time he was supporting Panditji
and never liked Panditji and Sardar
Vallabhbhai Patel to be clubbed together, etc.
etc. much to the amusement of all of us and
much to the satisfaction and happiness of the
other side. But, if we go through his own
utterances, then we would know to what
extent they were sincere in their praise of
Nehru in those days as well as in these days.

Sir, I will read a quotation:

"The Congress is systematically trying to
deceive the masses with its socialist
demagogue led by no other than the most
popular of their leaders, Pandit Jawaharlal
Nehru."

This is what was written by Mr. Bhupesh
Gupta himself in 1958 in his paper "New
Age", which was a monthly paper then. He
has forgotten this. When Nehru was alive,
they were attacking him. Not only that, Sir.
In 1940, the great theoretician.

[20 FEB. 1975]

President's Address 218

Dr. G. Adhikari called Gandhiji as an ally of
British imperialism. In 1941, when Hitler
attacked Soviet Russia—they were with the
Congress forces and other nationalist forces
and called it an imperialist war—since Russia
was involved, they immediately said that it is a
people's war and started betraying right and
left nationalists all over the country. I know all
these things very well, Sir. I was underground
at that time. There was a colleague of mine
who wanted to go out for a while to do an
important job. He was betrayed by a
Communist and for that, Sir, that colleague
had to undergo a lot of difficulty. And, then in
1950, one Russian expert on Indian affairs,
characterised Gandhiji as the principal traitor
of the mass national movement. Again, Sir, in
1954, at the Palghat Conference, a resolution
was adopted to inculcate among the students
the scientific spirit and ideology of Marx and
Lenin in order to enable them to fight
Gandhian ideology and other decadent
thoughts of Congress people. That is what
they have said.

My other friend. Shri Sardesai is also not
here. He said as early as 1956 that our
appreciation and respect for the role of Gandhi
and Nehru in the freedom movement should
not hinder us from seeing through their
designs, i.e., Gandhiji ana Nehru do not or did
not constitute people's leadership. According
to him, they belonged to bourgeois leadership,
they did not belong to social revolution and
they were not for the poor masses and that
they were for the rich class of people. These
people now praise Pandit Jawaharlal Nehru. I
do not know to what extent the Congress Party
is gullible and accepts them.

And, then, Sir, what is the tactics? Why
should they praise Nehruji? Why should they
support Congress? When they were discussing
Samastipur yesterday, he was very eloquent
and he was saying that the vast forces on this
side killed Lalit Narayan Mishra. I do not
want to indulge very much in Samastipur
affair now.
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I do not want to indulge very much in
Samastipur affair. We are going to have a
motion in a few days' time, and then I will
deal with it in depth. But I would say the
forces which killed L. N. Mishra are the
forces led by Bhupesh Gupta—un-
fortunately, he is not here. No  other
people killed him. A day will come when the
country would know who were the real
murders. The murderers the people who
are great admirers of the present
Government. A day will come when all j
these people would be unmasked and
people would know who are the real enemies
and who are the real friends of the country.
And then, Sir, what is their modus
operandi ? That is most important. Sir, we
have read the history of Czechoslovakia. Of
course, we have not read it in British
museum, but in our country. Sir, Jan
Kozak, a Communist M.P., gave a
programme how to counteract revolu-
tionary forces in Czechoslovakia. He has
said—he has written a thesis—that a mino-
rity in Parliament succeeded in subverting
democracy. The technique is known as
"pressure  from the  below  and
pressure from the above". This is the
plan he ga ic to the people, and the people in
Czecho; lovakia, the Communist people
started act ng upon it. They were micro-
scopic in i.umber in those days like today the
Communists are in small number, but they
are able to control a good number. They have
got a good audience on the other side. In
the same manner, in the Czechoslov akian
Parliament they were handful in
number, 10 people, but they had a largyj
following because they adopted a novel
method. That novel method is: "Pressure
from the below and  pressure from the
above". Mass agitations, rallies on every
conceivable score, promotion of industrial
discontent and social strife, and so on.
Thvjse and a number of other devices
were used as pressure from the below to
soften the country and to weaken the will of
democratic  elements to defend the
Constitution. You see what is happen- I ing
in the country. If you want one lakh
Communist workers to march to Parlia-
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ment, my friend Mr. Bhupesh Gupta would
organise it with the Congress money. He
did it in Bihar, he did it in Vijaya-wada, he
did it in Cochin. They would organise mass
rallies, processions and organise strikes etc.
etc. to soften the country and weaken the
will of democratic elements to defend the
Constitution. These people are out to
defend the Constitution.

AN HON'BLE MEMBER : You said
Congress money. Congress volunteers
also?

SHRI S. S. MARISWAMY:: This is the
pressure from the below. Now the most
important point, the pressure from the
above is coming. The Congressmen on the
other side should be Y«rv wary, should be
careful to bear in mind what tactics have
been adopted. They are adopting the same
tactics, there is not an iota of difference in
what they did in Czechoslovakia, what they
did in Hungary, what they did in Central
European countries, and what they are
doing here. But I wonder my friends Mr.
Gokhale and Mr. Kulkarni are not aware of
it.

AN HON'BLE MEMBER: They are not
politicians.

SHRI S. S. MARISWAMY: I do not
know. This is the pressure from the above.
Infiltration in the key Government posts,
nationalisation of banks and other
industries, destruction of autonomy of uni-
versities, courts of law, free press and other
bulwarks of freedom—in all these they
applied all kinds of pressure from the
above. We have brought about reformers.
We know the Supreme Court has been
affected. We have done all the
nationalisation, etc. etc. And also, to a large
extent, they also infiltrated into the
Congress organisation, and that is why we
have these forums. They had done that.

These are their tactics. Congressmen
should bear in mind and more so Mrs.
Indira Gandhi should bear in mind because
she is at the helm of affairs. The so-called
support lent by them is not to help her.
Really it is to dig the grave of her party and
it is to dig the grave of the Government.
They should be aware of it. They are
scrupulously  adopting their
programme.
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Now, Sir, take Mr. Bhupesh Gupta's speech ;J corner and some of them have made a profit. |

of yesterday itself. He started by attack-ing
Mr. Mohan Dharia on the one hand and Mr. T.

believe, if I am correct, that some forty
industries have made areal profit.

A. Rai on the other hand. What sort of sin has ! Now, the most important thing is in Madras

Mr. Mohan Dharia committed ? He said that
Prime Minister Indira Gandhi should have a
dialogue with JP. Is it such a sin that he should
not say it 2 Our Madam Prime Minister can
have parleys with Mr. Bhutto, Mr. Ayub Khan
and various other people, but she should not
talk to JP. Why ? Is J.P. a despicable man ? Is
he a dangerous man ? Has he not contributed
to our country's freedom struggle ? Is he after
power ? If he had attempted to come to power,
he would have been not the President of India,
but the Prime Minister of India. It was offered
to him on a silver plate. He refused to touch it,
not once but a number of times. Yet yesterday
he attacked Mr. Mohan Dharia for having said
that there should be a dialogue with JP. He
started attacking Mr. T. A. Pai. Why ? I am not
an admirer of this Government, but when
somebody does some good job it is our duty as
responsible Members to appreciate it. Here
even though I am a member of the opposition,
in Madras I belong to the ruling party and with
great responsibility I speak. I always speak
with the feeling that if I point one finger at
them, there will be four fingers pointing at me.
So, I am careful and choosy in my words. Why
should they attack Mr. T. A. Pai ? If you look
at the performance of his Ministry you will be
simply surprised. As a matter of fact, [ was a
member of the Public Accounts Committee. I
went round the country and I have seen a
number of public undertakings. [ am a member
of the public undertakings committee. I see the
deffe-rence. When Mr. Pai was not here, the
public undertakings were in very poor show.
They were doing a rotten job. With all the
good equipment, capital and resources which
the country gave them, they were
mismanaging. Not even one industry was
making profit. Every undertaking was making
a huge loss and it appeared at one stage that
we would have to give them up. Now, Sir, they
have turned the

we had difficulty for our cement factories. We
have to get coal from Bihar and other States.
After nationalisation under Mr. Mohan
Kumaramangalam, etc nothing happened and
we were about to close down some factories.
Then from Madras we approached Mr. T. A.
Pai. He made some elaborate arrangements
whereby a cell was created in the coal depart-
ment. If anybody had a complaint, he could
go and put in a complaint. It was immediately
attended to. As a result now no cement
factory all over India is suffering for want of
coal. Cement is easily available. Secondly,
you might have noticed that we used to go in
a queue to the milk bar for Vanaspati for a
two-killo tin. Now, what has happened ? As a
result, it is available abundantly. Take
engineering goods. There was a slump in the
market. Today it has picked up. The en-
gineering industry has picked up. He is doing
a good job, which my hon. friend does not
want. I remember very well when Mr. T. A.
Pai came to this House in 1972. I believe
while elections were going on in Bangalore—
Mr. Mulka Govinda Reddy might know it—
Mr. Bhupesh Gupta made a speech here per-
sonally attacking him saying that in collusion
with his brother he had done something very
bad. Mr. Pai was not here.

I was here. I got up and said that it was not
right on the part of the hon. Member to
criticise somebody who was not present here,
and Mr. Bhupesh Gupta brushed aside my
objection and went away. Mr. Pai got elected.
He came and made a statement to the effect
that what all was said about him was wrong,
that nothing had happened as was Said. But
Mr. Bhupesh Gupta had no courtesy to
withdraw whatever he said. So, from the very
beginning, he was aware that if people like
Mr. Pai came here, they would do something
that would give a good name to the
Government, which he does not want. He
wants delinquents, derelicts,
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dull-headed people in the Government so that
they could create trouble in the country. Their
object is to create trouble. Congress people
have not understood it and they are falling a
prey to them. What has happened ? They were
criticising Gandhi and Nehru at one time. But
there is a shift in their policy. And it is also
important that the Congress people should
know that in 1964, the late Mr. Kumara-
mangalam brought out his theory to use the
Congress to share its power and then oust it,
and to have a united front but "in the last
analysis, the decisive forces can only be the
Communist Party." This is the crux of the 64-
page thesis. This was what he wanted and the
party had accepted it. And now they are doing
it in one way. And Mr. Dange has already
started speaking in terms of a coalition
Government like Kerala all over India,
including the Centre. And I do not know—if
things go on at the present rate, the day is not
far away when we will have Comrade Dange
on the one side and Mr. Gokhule on the other
side, and in between some other Minister like
Mr. Jagjivan Ram or Mr. Chavan or anybody.
And that day is not far off if things go on in
this way. Now, they have started working on
that plan. But this is the first time that they are
admitting it. But they have been trying to do it
for a long time. People like Panditji, Sardar
Vallabhbhai Patel and others were very careful
and they kept them at a respectful distance.
But I do not know what has happened now.
Much more than its own followers, the
Government wants their help. Yesterday,
people would have noticed the amount of
exuberance with which they reacted to the
speech of Mr. Bhupesh Gupta;, it was
something astonishing. Even if their own
members had spoken, they would not have
applauded them and thumped the tables as
they did yesterday. They wanted a champion
like Mr. Bhupesh Gupta to defend their cause.

So, Sir, their object is this. They want to
take up the joint front slogan in order to put
down the so-called rightist ele-
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ments. But if they succeed in it and if the
Congress people fall a prey to their
machinations, I am cent per cent sure that our
country's independence would be in jeopardy.
We are already in the clutches of certain
forces, which is going to sap our energy, and
we are going to be left in a very pitiable
condition.

Sir, there are a few other points which I
want to make. I think, Mr. Bhupesh Gupta's
knowledge about Fascism, etc. and what he
gave out yesterday to the House is not a
correct picture. And I think the Congress
people who have read about the Fascist
movement would know that if at all there is
any Fascist movement in the whole world, it
is the Soviet Russia's Communist Party. There
is no other Fashcist movement until the time
when Hitler attacked Soviet Russia, and you
will be surprised to hear—I read out from a
small cutting of news which appeared in the
Times of India a couple of days before:—

"Had the Germans not been defeated in
the battle of Caucasus in 1942, Hitler
would have invaded India."

This is revealed in a book "Battle Of The
Caucasus" written by the Soviet Defence
Minister, Marshal Andrei Grechko, who took
active part on the north-Caucasian front.
Suppose Hitler had not attacked Soviet Russia
and if Hitler had come through the Caucasus,
since our Communist friends were friendly
with Hitler, what would have happened ? I am
hundred per cent sure that our comrades, who
are now talking about fascism and all that,
would have gone there and would have
garlanded Hitler with the choicest roses
picked from the Moghul Gardens.

He was talking about Herr Von Ribben-
trop. Actually they were the people who were
praising Hitler all the time with slogans like
"Hail Hitler" and "Thank God that Hitler is on
our side". As a mattei of fact, the Russian
people wanted to have a dialogue with Franco
of Spain, Mussolini of Italy and so on. In early
1930 Russia did not raise a little  finger when
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Mussolini attacked Abyssinia. Does he mean
lo say that we have forgotten history ? And
what did they say about Gandhi-ji? I will tell
you. It is not a difficult thing. They called him
another imperialist ally, stooge, etc.

About Caiivery waters there was some
reference by my good friend, Mr. Mulka
Govinda Reddy. though he did not say much.
He mentioned the agreement about the
Cauvery Valley Corporation and left it at that.
But I do not know how the Hindustan Times
this morning came out with a fantastic story
that it was the Madras Chief Minister who
stood in the way of a settlement and scuttled
the plan. 1 wonder why the Hindustan Times
should give a misleading report. I would like
to read out one or two sentences from the
editorial of the Statesman today which would
clearly show that Madras was not a party lo
scuttling the plan. It says :—

"By rejecting it Mr. Devaraj Urs has
dealt the plan a decisive blow and thus
ensured his political survival."

At another place it says :

"But postponing a final settlement will
not help. A firm stand by Karnataka will
make life impossible in Madars city
besides turning Thanjavur into " dust
bowl."

which is otherwise a rice bowl. It says
at yet another place :

"Neither the Chief Minister nor the
KPCC President has been able to undo
what the Public Works Minister has done
in rebuilding his rather battered political
reputation.”

Therefore why should the Hindustan Ttmcg
give a wrong picture. I do not understand.

Sir, as you know, I come from Tamil Nadu
There we face acute drought. There is nof
even drinking water available in Mardas city
The Corporation taps work on alternate days
One portion of Madras gets water on ong
day and the second
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portion gets on another day. This is the
peculiar condition. Very aged people say that
they had never seen such a condition during
the last one hundred years. I do not know how
we are going to manage. I do not know
whether the Centre is aware of the depth of
our suffering. Even though the Finance
Minister comes from Madras he wants to put
up a facade that he is very impartial. Unless
something is done the position of Madras
would be very bad. For example, we are not
able to get rice whereas only last year we were
able to send rice to Kerala, Mysore, Andhra
Pradesh, Bengal and even Gujarat. We
supplied rice to seven States. Whenever the
Food Ministry wanted a shipment or wagon
load of rice to be sent anywhere we never
grumbled: we gave unstinted support to the
extent they wanted. Now I do not know what
is happening. I am told there is plenty of rice
available in Punjab.

Why should they not lift it to Madras? We
have been generous. Generosity should not be
one-way traffic. It is not that Madras should
only give and others should only receive. It
would reflect upon the attitude of the Central
Government if they do not come to our
rescue. On these two or three counts, they
have to come to our rescue. First, they must
sanction some crash programmes for the
supply of power. Second they should supply
rice. Third, some sort of help should be given
to dig wells all over the State. (Time-bell
rings) Sir, I have got time.

THE VICE-CHAIRMAN (SHRI V. B.
RA1U) : Five minutes more.

SHRI S. S. MARISWAMY : The President
has spoken about the Lokpal and Lokayuktbas
Bill. It is very late in the day to talk about
Lokpal and Lokayuktha. Since independence
we have been talking about this Ombudsman
in one form or the other. As a matter of fact,
the Lokpal Bill was introduced here several
years ago and nobody knows what happened
to that, Sir, Tamil Nadu Government is the
only Slate Government which has  passed
an
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[Shri S. S. Mariswamy] Aet called the
Public Men (Criminal Conduct) Act. In other
words, it is a Lokayu-ktha Bill. Like this,
Rajasthan, Maharashtra Biid Haryana, I
believe, have passed an \ci, but they had
conveniently left out the Chief Minister from
the purview of this Lokayuktha.

SHRI RABI RAY : Uttar Pradesh did
not do that.

SHRI S. S. MARISWAMY : But Madras is
the only State which has included the Chief
Minister also. This is an important thing
which the Law Minister should bear in mind.
When he brings the Lokpal Bill, he should
make it as  comprehensive as possible and
try to follow what Madras has done.
Another important thing is, we have made it a
condition that every year, every Member of
our Legislative Assembly and Council should
submit a return of his assets and liabilities.
Then it becomes public property and
anybody can  walk into the Secretary's
room and demand to sec the assets and
liabilities of any particular MIA or MLC.
The Secretary's job is to give it to him. Like
that some sort of provision must be made
here also and within  its. purview,  all
Ministers, including the Prime Minister,
should be brought, irrespective of the status
they hold. That is what we have done. If the
Law Minister wants a copy of it, I am
prepared to give it. It has been passed in
Madras and the President has given his
assent. I want-the Centre to follow it.

Then I come to the emergency. We brought
in the emergency in 1962 when the Chinese
aggression took place. We nursed that
emergency, misused it to a great extent and
put our opponents in prison. And when a hue
and cry was raised in the country, we lifted the
emergency in 1967, after 4-1/2 years. But we
have forgotten the fact Iluit the Chinesi had
taken from us more than 18,000 sq. miles of
our area. This fact even the Government has
forgotten. The entire area of Kerala is 50.000
sq. miles and the Chinese have grabbed and
annexed nearly
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50 percent of Kerala. And we have not done
anything. Our Ambassadors and our people in
Peking are waiting to see a small smile on the
faces of the inscrutable Mao Tse-tung and
Chou En-)ai. If Mao's face twitches a little, pat
comes a telegram to New Delhi saying that
Mao had smiled at our Ambassador or at some
other Indians. So this goes on. Then during the
Bangladesh affair, we brought in the
emergency again in 1971, and it is very
much there now. It is 1975 now. 1
was told thaione MP was arrested
in Bihar forthe simple reason that
he criticised the India Government He
was booked under the MISA. MISA is
the child of the emergency. So it must be
removed. It is high time that the emergency
was lifted. What for is the emergency ? As a
matter of fact. Mr. Kalyan Roy and others
asked, why not use the MISA against some of
those people who are indulging in antisocial
activities in the jute industry ? There is no
reply. But when it comes to their opponents,
the Opposition  leaders, they freely use
the MISA or the emergency. So. Sir, it
must be lifted immediately. Otherwise,
the country will face an agitation. There is
going to be an agitation. U ' will be on a huge
scale and it will put the Government in the
wrong.

Last of all, before I wind up, I want to bring
to the notice of our Prime Minister, Mrs.
Indira Gandhi, a quotation of what her father
had said about Communists. On the 2nd
February, 1949 in the Constituent Assembly,
the late Panditji had said as follows :

"The House is well aware of the Com-
munis? revolts that are taking place in
countries bordering on India. It was
presumably in furtherance of the same
poll")' that the attempts are made it? India
to incite the people to active revolt."

That was at a time when Communists were
active in Telengana and other areas, i hat was
at a time when Communists started troubles
in Burma, Malaysia, Singapore and other
places bordering on India. This madam
should bear it in mind.
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I want to remind her of what she hat!
herself said. Mrs. Indira (iandhi had said in
the year 1959 on the 10th September, at a
place called Moga.

SHRI SUBRAMANIAN SWAMY :
can say anything at any time.

SHRI S. S. MARISWAMY : I think Moga
is in Punjab. I am quoting her :

"Congress was not afraid of China oj
Pakistan, but was very worried about the
activities of the Indian Communists who
have proved beyond doubt thai they are
fifth columnists. They believe in violence
and have tried their best to create
lawlessness and a sense of insecurity in
India during the 12 years of Independence.
Their extra-territorial allegiance and their

creed of hatred against the Government of] . ? . s 3
India and the Congress deserve to be ’:n'aﬁ‘“ el o Y g g, ql" Jua
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"Three-fourths of the respondents were

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : The Chair has no party.

SHRI S. S. MARISWAMY : When you
come down, you must get a copy.

SHRI RABI RAY : It will be sent to Shri

V. B. Raju.

SHRI S. S. MARISWAMY : This is the
actual position. Now there arc forces in the
Congress Party who stand for (he integrity of
the country and who want the democratic set up
of the country to continue. I want these friends
to be very active and beware of their friends
who are out to kill them.

favourably inclined towards the youth

agitation and agreed with the methods used

in the course of the agitation."
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"An overwhelming majority of (he res-
pondents did not agree with the approach
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"Let me confirm the meeting between
Mr. T. N. Kaul and me in London in L.uly
September. 1967 during which he advised ns
to stay out of India until after the elections.
Triloki Kaul has been our acquaintance and
friend since 1961/62. We will count him as
one of our friends who certainly knows us
and is fully acquainted with our aspirations
in regard to India and some of our work. I
do not see any earthly reason why he would
deny seeing me since there was a witness to
the meeting. Triloki knew ihat I and my
family would b? going to America to live
there until we could return to India. I
viewed his advice in die context of my
husband's letter to Dr. Nagendra Singh of
August 1966. Let me th-st tell you why we
accepted this advice."

"You asked what relevance our stay in or

o arrzm "I Ee
ai7 7z W=y of Tee @ at o, &
w1 Tz g afr Faaw wuer St o o
STEATT € | 7R off A & o s
out of India after June 9th 1966 would have
had on the general elections. It is a question
which has to be answered fairly elaborately. =
1 will give a brief answer here. Triloki Kaul
always spoke of Indira Gandhi's leadership
potential and mass following with the
assumption j that she would be Prime
Minister of

A
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India soon after Mr. Nehru's death. My
husband and be discussed this several times
during 1962/63 and 1964. My husband
could not see Mrs. Gandhi as the leader of
India. Several attempts were made during
1963, 1964 and 1965 by K. K. Shas. Shri
Dikshit of the National Herald and
Manubhai Shah purportedly on behalf of
Mrs. Gandhi to make my husband
contribute viptc. ten lacs to the National
Herald."

*That the Company's books would reveal
transactions involving Indira Gandhi."
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In the last week of March 1971. Shri

Chandrajit Yadav. M.P.. phoned from Delhi
to Shri O. N. Anand, Deputy Chief Con-
troller, Exports and Imports. Kanpur and on
pp. 5-6 of the office file of Paramount
Engineering Works he recorded the following
note on 1st April, 1971:

Shri Chandrajit Yadav. M.P., had spoken
to mc regarding this case a couple of days
back. I had requested Shri Yadav to send
the representative of this firm to discuss
this case. Shri Sham-had Ali, partner of the
firm was advised to send the revised
C.A.C. (C.A.C.-Chartered Accountant's
Certificate). On the VWIT next day, the
C.A.C. clearance certificate was sent.
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Shamshad Ali wrote a letter in his hand-
writing on the blue letter pad No. 2471 to
Deputy Controller: Dear Sir, With reference
to the talk of our representative with

"Please finalise immediately. Shri
Chandrajit Yadav, M.P., has spoken to me
particularly regarding 'X' above."
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you yesterday, we are enclosing the C.A.C as
per your request. Thanking you,
Fours faithfully
Shamshad Ali, Partner for
Paramount Engineering Works.
As an after thought or acting on the advice
of the lower officialdom, Sharnshad Ali
inserted the following on this file. "We are

urgently in need of raw material because our
industry is suffering for raw material".
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Minf'tcr cf-ould be discussed in this Rouse
How will she explain away these and other
cases.
(T) Rs. 25.000 for the purchase of land
in her name near Qutub Minai.

(2) Rs. 17,000 for the purchase of a
Dodge Station Wagon.

(3) The entire expenses covering lite
trip of herself and her two children abroad
(travelling by the Polish Luxury ship s.s.
Batory to Europe in 1953 and return by air
plus the substantial foreign exchange
expenses involved.

These and similar items can be verified
from her two Bank Accounts.

(4) Two Pearl Neaklaces -ear-lobes
and ring studded with pearls. (Indira
has not included these in the list of
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jeweliery in her Wealth Tax Returns). (5)

A Silver Cultery Set for Twelve.

(6) A German Cutlery Set for Twelve
(modern design).

Indira cannot palm off any of these to her
father and grandfather who died long years
ago. Neither can she, for obvious reasons, put
any of these on her late husband.

Now, I am reading from a letter written by
Shri Mathai, lawaharlal Nehru's Secre tary.

(Interruption)
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"Political sharks are after Indira. 1 know
you have her interest at heart. That being
so, I would suggest that you might have a
frank talk with her about the question of her
continuance in perilous active politics."
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= ° TEd glthe public conduct of the
Prime Minister must be discussed in the
House. (The bell rings).
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arfee P% the most corrupt person in th®
world, she should be removed from the Prime
Ministership of the country.
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The Budget (Railways) 1975-76

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI): Sir, I beg to lay on the
Table a statement (in English and Hindi) of
the estimated receipts and expenditure of the
Government of India for the year 1975-76 in
respect of Railways.
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